COURT NO. 22
THE HONOURABLE SMT JUSTICE JUVVADI SRIDEVI

To be heard on Monday the 18th day of November 2024(AT 10:30 AM - HYBRID MODE)
NOTE - For Registration - https://itshc.vconsol.com/register
For attending Court Proceedings - https://tshc.vconsol.com/login

(MOTION LIST)
SNO CASE PETITIONER ADV.

EOR ADMISSION

RESPONDENT ADV. DISTRICT

1

10

11

12

13

14

CRLP/13820/2024
1A 1/2024(Stay Petition)

CRLP/13841/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13844/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13845/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13846/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)
1A 3/2024(Permission
Petition)

IA 4/2024(Compromise
Petition)

CRLP/13847/2024
IA 1/2024(Dispense with
Petition)

CRLP/13848/2024
1A 1/2024(Suspension
Petition)

CRLP/13849/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13850/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13851/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13852/2024
IA 1/2024(Dispense with
Petition)

IA 2/2024(Condone Delay in

Rep)
1A 3/2024(Stay Petition)

CRLP/13853/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13854/2024
1A 1/2024(Stay Petition)

CRLP/13855/2024

MOHD ASHRAF ALI

THOMAS LLOYD

PILLIX LAW FIRM

GAJANAND CHAKRAVARTHI

N MANGA SHREE

MEGHANA ADDLA SUNEEL

P V KRISHNAMACHARY

TV RAMANA RAO

GADIPE PRASHANTH

JUNAID AHMED KHAN

TEJASWI BASA

GAJANAND CHAKRAVARTHI

GOLI VIPLAV REDDY

G VENKAT RATNAM GOUD

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR
J KANITHA

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR (R2)

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

HYDERABAD

HYDERABAD

JAYASHANKAR
BHUPALPALLY

SURYAPET

MEDCHAL-

MALKAJGIRI

HYDERABAD

NIZAMABAD

RANGA REDDY

RANGA REDDY

MEDCHAL-

MALKAJGIRI

HYDERABAD

NAGARKURNOOL

MULUGU

MEDCHAL-



15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

33

IA 1/2024(Dispense with
Petition)
IA 2/2024(Stay Petition)

CRLP/13856/2024
IA 1/2024(Stay Petition)

CRLP/13857/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13860/2024
IA 1/2024(Stay Petition)

CRLP/13861/2024
IA 1/2024(Stay Petition)

CRLP/13862/2024
IA 1/2024(Stay Petition)

CRLP/13863/2024
IA 1/2024(Stay Petition)

CRLP/13864/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13865/2024
IA 1/2024(Stay Petition)

CRLP/13866/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13867/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13868/2024
IA 1/2024(Stay Petition)

CRLP/13869/2024
IA 1/2024(Stay Petition)

CRLP/13870/2024
IA 1/2024(Stay Petition)

CRLP/13872/2024
IA 1/2024(Stay Petition)

CRLP/13873/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13874/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13881/2024
IA 1/2024(Stay Petition)

CRLP/13882/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13883/2024
IA 1/2024(Dispense with

K. KIRAN MAYEE

BENDI SAI SANTOSH

SHAIK MUHAMMED ABED

M KISHORE BABU

K ROHIT

VSRMV PRASAD SANAKA

MOHAMMAD ADNAN

D RAMAKRISHNA

T BALA MOHAN REDDY

SYED JAWEED ABBAS NADEEM

T L KRISHNA PRASAD

P PRABHAKAR REDDY

THOOM SRINIVAS

B VEERA SUNDER

M MADHAVI LATHA

BURRA RAVITHEJA

P GAJENDRA MURTHY

D SRINIVAS REDDY

BALA MURALI'Y

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR (R2)

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

MALKAJGIRI

HYDERABAD

RANGA REDDY

KARIMNAGAR

RANGA REDDY

MEDCHAL-

MALKAJGIRI

MEDCHAL-
MALKAJGIRI

RANGA REDDY

HYDERABAD

WARANGAL

HYDERABAD

NALGONDA

JANGAON

MEDCHAL-

MALKAJGIRI

JAYASHANKAR
BHUPALPALLY

HYDERABAD

RAJANNA SIRCILLA

SIDDIPET

MEDAK

BHADRADRI
KOTHAGUDEM



34

35

36

37

38

39

40

41

42

43

a4

45

46

47

48

49

50

Petition)

IA 2/2024(Direction Petition)

CRLP/13884/2024
IA 1/2024(Suspension
Petition)

CRLP/13887/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13888/2024

CRLP/13889/2024
IA 1/2024(Stay Petition)

CRLP/13890/2024
IA 1/2024(Stay Petition)

CRLP/13891/2024
IA 1/2024(Stay Petition)

CRLP/13892/2024
IA 1/2024(Dispense with
Petition)

IA 2/2024(Direction Petition)

CRLP/13894/2024
IA 1/2024(Stay Petition)

CRLP/13895/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/13896/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Permission
Petition)

IA 3/2024(Compromise
Petition)

CRLP/13898/2024

IA 1/2024(Permission
Petition)

IA 2/2024(Stay Petition)

CRLP/13901/2024
IA 1/2024(Stay Petition)

CRLP/13902/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13903/2024
IA 1/2024(Stay Petition)

CRLP/13905/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13906/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13907/2024
IA 1/2024(Dispense with
Petition)

IA 2/2024(Direction Petition)

G POORNASRI

MASTAN VALI SHAIK

P KRISHNA PRAKASH

K JAYASREE

RAMESH KADARI

V VENKAT RAM NARSAIAH

BALA MURALI'Y

K VENUMADHAV

DR. KADIRI KRISHNAIAH

T BALA MOHAN REDDY

SRIKANTH HARIHARAN

VEERA SAVAN CHAKRAVARTHY DARA

G V L KISHORE

SYED ADIL AHMED QUADRI

SUNKARA KALYAN DILEEP

DONKURI MALLIKARJUN

BALA MURALI'Y

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR (R3)

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

MD NAZEERUDDIN KHAN

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR (R2)

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

RANGA REDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

MEDAK

ADILABAD

MEDCHAL-

MALKAJGIRI

WARANGAL

RANGA REDDY

MANCHERIAL

RANGA REDDY

HYDERABAD

RANGA REDDY

SANGAREDDY

HYDERABAD

WARANGAL

YADADRI
BHUVANAGIRI

BHADRADRI
KOTHAGUDEM



51

52

53

54

CRLP/13908/2024
IA 1/2024(Stay Petition)

CRLP/13909/2024
IA 1/2024(Stay Petition)

CRLP/13911/2024
IA 1/2024(Stay Petition)

CRLP/13912/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

PAPAIAH PEDDAKULA

SREENIVASA RAO VELIVELA

D SATYANARAYANA

BALA MURALI'Y

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR (R2)

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

RANGA REDDY

HYDERABAD

VIKARABAD

RANGA REDDY



COURT NO. 22
THE HONOURABLE SMT JUSTICE JUVVADI SRIDEVI

To be heard on Monday the 18th day of November 2024(AFTER MOTION LIST)

SNO CASE
FOR ORDERS
55 CRLP/6283/2024

1A 2/2024(Stay Petition)

EOR COMPROMISE

56

57

58

59

CRLP/7621/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)
IA 3/2024(Permission
Petition)

IA 4/2024(Compromise
Petition)

IA 5/2024(Amendment
Petition)

CRLP/10614/2024

IA 1/2024(Stay Petition)
IA 2/2024(Leave Petition)
IA 3/2024(Permission
Petition)

IA 4/2024(Compromise
Petition)

CRLP/11315/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Compromise
Petition)

CRLP/12878/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Permission
Petition)

IA 3/2024(Compromise
Petition)

(DAILY LIST)

PETITIONER ADV.

BAGLEKAR AKASH KUMAR

K KARUNAKAR

NIMMARABOINA NAVEEN

KHAJA AZHARUDDIN

M A MUJEEB

EOR EXTENSION OF INTERIM ORDERS

60

61

62

63

64

CRLP/5912/2023

1A 2/2023(Stay Petition)
IA 1/2024(Extension
Petition)

IA 2/2024(Extension
Petition)

CRLP/4421/2024

IA 2/2024(Stay Petition)
IA 3/2024(Extension
Petition)

CRLP/4443/2024

IA 2/2024(Stay Petition)
IA 3/2024(Extension
Petition)

CRLP/6521/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)
IA 3/2024(Extension
Petition)

IA 4/2024(Extension
Petition)

CRLP/8628/2024

1A 2/2024(Stay Petition)
IA 3/2024(Extension
Petition)

IA 4/2024(Extension
Petition)

NAUMENE SURAPARAJ KARLAPALEM

MUJIB KUMAR SADASIVUNI

MUJIB KUMAR SADASIVUNI

M RATHAN SINGH

MANASVI REDDY JAKKA

RESPONDENT ADV. DISTRICT
PUBLIC PROSECUTOR MEDCHAL-
PROOF OF SERVICE FILED USR MALKAJGIRI

58204/24.

PUBLIC PROSECUTOR RANGA REDDY

NARENDAR KARNALA

PUBLIC PROSECUTOR PEDDAPALLI
MEGHANA ADDLA SUNEEL

PUBLIC PROSECUTOR HYDERABAD
SYED YAKOB

PUBLIC PROSECUTOR HYDERABAD
SYED MAHBOOB

D SATYA VEER (R2)

PUBLIC PROSECUTOR MAHABUBNAGAR
RAPOLU BHASKAR (R2)

MEMO PROOF OF SERVICE FILED USR

66693/2023.

PUBLIC PROSECUTOR MAHABUBNAGAR
RAPOLU BHASKAR (R2)

PUBLIC PROSECUTOR MAHABUBNAGAR
RAPOLU BHASKAR (R2)

PUBLIC PROSECUTOR MEDCHAL-

D SATYANARAYANA (R2) MALKAJGIRI
NOTICE ISSUE THROUGH SPL CELL

TILL DATE NOT YET RETURNED.

P MURALI KRISHNA HYDERABAD

Court Slip



65

66

67

CRLP/8629/2024

1A 2/2024(Stay Petition)
IA 3/2024(Extension
Petition)

IA 4/2024(Extension
Petition)

CRLP/8630/2024

IA 2/2024(Stay Petition)
IA 3/2024(Extension
Petition)

IA 4/2024(Extension
Petition)

CRLP/11791/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)
IA 3/2024(Extension
Petition)

ADMISSION

68

69

70

71

72

73

74

75

76

7

78

CRLP/9935/2021
IA 2/2021(Stay Petition)

CRLP/8705/2022
1A 2/2022(Stay Petition)

CRLP/5370/2023
IA 1/2023(Stay Petition)

CRLP/7110/2023
1A 1/2023(Stay Petition)

CRLP/8976/2023
IA 2/2023(Stay Petition)

CRLP/9139/2023

IA 1/2023(Dispense with
Petition)

IA 2/2023(Stay Petition)
IA 1/2024(Extension
Petition)

CRLP/11745/2023

IA 1/2023(Stay Petition)
IA 1/2024(Vacate Stay
Petition)

CRLP/3371/2024

IA 1/2024(Stay Petition)

CRLP/3638/2024
IA 1/2024(Stay Petition)

CRLP/6528/2024
IA 1/2024(Stay Petition)

CRLP/6531/2024
IA 1/2024(Stay Petition)

CHANDHALA DEVI S K

MALIPEDDI ABHINAY REDDY

P KANTHI KIRAN

SARASWATHI MUNGI

P RAMACHANDRAN

CHALLA GUNARANJAN

K RAJANNA

DOKKA MOHAN RAO

NAGESHWAR RAO PUJARI

TARUN G. REDDY

SIDDAIAH B

MOSHE MARPU

HABEEB ABUBAKAR ALHAMED

HABEEB ABUBAKAR ALHAMED

P MURALI KRISHNA
Court Slip

Court Slip

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

MADHAVA RAO AMBADIPUDI (R2)
R1-STATE, REP. BY P.P.

UNSERVED PROOF OF SERVICE FILED
USR 11750/2022.

PUBLIC PROSECUTOR
PROOF OF SERVICE FILED USR
19878/23.

PUBLIC PROSECUTOR
PROOF OF SERVICE FILED USR
69986/23.

PUBLIC PROSECUTOR

CH. BUCHI RAJU (R2)

MEMO FILED USR 95333/23.
COUNTER AFFIDAVIT FILED USR
110406/23.

PUBLIC PROSECUTOR

ARAVA SRI LATHA (R2)

R1:STATE REP BY PP.

R2:NOTICE SENT NOT YET RETURNED
PROOF OF SERVICE NOT FILED.

PUBLIC PROSECUTOR

C SHARAN REDDY (R2)
COUNTER AFFIDAVIT FILED USR
18077/24.

PUBLIC PROSECUTOR

BABURAO POLAKATLA (R2)

BABURAO POLAKATLA

NOTICE SENT THROUGH SPL CELL TILL
DATE NOT YET RETURNED.PROOF OF
SERVICE NOT FILED.

REJOINDER FILED USR 59552/24.

Part - Heard

PUBLIC PROSECUTOR
PROOF OF SERVICE FILED USR
59219/24.

PUBLIC PROSECUTOR

M S CHANDRESH (R2)

PROOF OF SERVICE FILED USR
37927/2024.

PUBLIC PROSECUTOR
PROOF OF SERVICE FILED USR
66191/24.

PUBLIC PROSECUTOR
PROOF OF SERVICE FILED USR
66187/24.

HYDERABAD

HYDERABAD

HYDERABAD

WARANGAL

KAMAREDDY

RANGA REDDY

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

RANGA REDDY

RANGA REDDY

HYDERABAD

HYDERABAD



79

80

81

82

83

84

85

86

87

88

89

90

91

CRLP/6984/2024
IA 1/2024(Stay Petition)

CRLP/7002/2024
CRLP/4565/2024
CRLP/4587/2024

CRLP/4565/2024
IA 2/2024(Stay Petition)

CRLP/4587/2024
IA 2/2024(Stay Petition)

CRLP/8524/2024
IA 1/2024(Stay Petition)

CRLP/8651/2024
IA 1/2024(Stay Petition)

CRLP/9714/2024
IA 1/2024(Stay Petition)

CRLP/9829/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/9997/2024

1A 2/2024(Stay Petition)
IA 3/2024(For Being
Mentioned)

IA 4/2024(Direction Petition)

CRLP/10101/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/10122/2024
IA 1/2024(Stay Petition)

CRLP/12263/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/12266/2024
IA 1/2024(Stay Petition)

G SHASHIDHAR REDDY

DEEPA R

DEEPAR

DEEPAR

K ANANTHA RAO

MACHA SAI KRISHNA

K MALLIKARJUN

ALMAS BEGUM MOHAMMED

CHALLA GUNARANJAN

K S NAGA NARASIMHA REDDY

BOLLU NAGARAJU

CHENCHU RAMAIAH

RAMESH CHILLA

PUBLIC PROSECUTOR

CH ISRAEL RAJU (R2)

PROOF OF SERVICE FILED USR
73412/24.

COUNTER FILED USR 110441/24.

PUBLIC PROSECUTOR
VONJARI RAJA SHEKAR REDDY
VENKAT RAM REDDY (R2)
PROOF OF SERVICE FILED USR
65798/24.

MEMO FILED USR NO 92945/2024

PUBLIC PROSECUTOR
VONJARI RAJA SHEKAR REDDY
VENKAT RAM REDDY (R2)

MEMO PROOF OF SERVICE FILED USR

48041/24.
MEMO FILED USR 67385/24,

COUNTER FILED USR 85757/2024.

PUBLIC PROSECUTOR
VONJARI RAJA SHEKAR REDDY
VENKAT RAM REDDY (R2)

MEMO PROOF OF SERVICE FILED USR

48044/24.

COUNTER FILED USR 85759/2024.

PUBLIC PROSECUTOR

VIKHAR NOOR KHAN (R3)
COUNTER FILED USR 74435/24.
MEMO FILED USR 76269/24.

ADDL. COUNTER FILED USR 78643/24.

MEMO FILED USR 94591/24.

PUBLIC PROSECUTOR

S SAI KIRAN (R2)

PROOF OF SERVICE FILED USR
86881/24.

PUBLIC PROSECUTOR

KRISHNA KISHORE KOVVURI (R2)

PROOF OF SERVICE FILED USR
109009/24.

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR
P VIDHYADHAR GOUD (R2)

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR
RAVI PRAKASH N (R2)

MEMO TO RECEIVE ADDL. DOCUMENTS

FILED USR 84587/24.
PROOF OF SERVICE FILED USR
85077/24.

MEMO TO RECEIVE ADDL. DOCUMENTS

FILED USR 87908/24.
COUNTER FILED USR 90442/24.
Mentioned Matter

PUBLIC PROSECUTOR (R2)

PUBLIC PROSECUTOR

SURYAPET

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

KHAMMAM

BHADRADRI

KOTHAGUDEM

RANGA REDDY

HYDERABAD

HYDERABAD

NIZAMABAD

HYDERABAD

RANGA REDDY



92

93

94

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

CRLP/12285/2024

IA 1/2024(Direction Petition)

CRLP/12374/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/12410/2024
IA 1/2024(Stay Petition)

CRLP/12430/2024
IA 1/2024(Stay Petition)

CRLP/12445/2024
IA 1/2024(Stay Petition)

CRLP/12461/2024
IA 1/2024(Stay Petition)

CRLP/12473/2024
IA 1/2024(Stay Petition)

CRLP/12478/2024
IA 2/2024(Stay Petition)

CRLP/12502/2024
IA 2/2024(Stay Petition)

CRLP/12503/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)

CRLP/12669/2024
IA 1/2024(Stay Petition)

CRLP/12685/2024

IA 1/2024(Dispense with
Petition)

1A 2/2024(Stay Petition)
IA 3/2024(Amendment
Petition)

CRLP/12691/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/12695/2024
IA 1/2024(Stay Petition)

CRLP/12719/2024
IA 1/2024(Stay Petition)

CRLP/12790/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/12794/2024
IA 1/2024(Stay Petition)

CRLP/12797/2024
IA 1/2024(Stay Petition)

CRLP/12810/2024
IA 1/2024(Stay Petition)

V'V S SATYANARAYANA

K KARUNAKAR

M AMARNATH

V SUDHAKAR BABU

M. VENUGOPLACHARI

PAPAIAH PEDDAKULA

L RAM SINGH

USAKOYEELA CHANDRASHEKAR

C SHARAN REDDY

C SHARAN REDDY

KAVIRI VINOD KUMAR

MOHD MUZAFFER ULLAH KHAN

VEERA BABU GANDU

MEREDDY TEJASWINI

GV S NAGESH

HUSSAIN AAMIR

P GAJENDRA MURTHY

SURESH SHIV SAGAR

KRISHNA REDDY PUTTA

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PROOF OF SERVICE FILED USR

103790/24.

PUBLIC PROSECUTOR

PROOF OF SERVICE FILED USR

104456/24.

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PROOF OF SERVICE FILED USR

109814/24.

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

HYDERABAD

SIDDIPET

HYDERABAD

RANGA REDDY

SIDDIPET

NALGONDA

HYDERABAD

RANGA REDDY

NIZAMABAD

NIZAMABAD

NALGONDA

HYDERABAD

KHAMMAM

RANGA REDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

RANGA REDDY

MEDCHAL-
MALKAJGIRI

RANGA REDDY



111

112

113

114

115

116

117

118

119

CRLP/12811/2024

IA 1/2024(Condone Delay in

Rep)
IA 2/2024(Stay Petition)

CRLP/12821/2024
IA 1/2024(Stay Petition)

CRLP/12835/2024
IA 1/2024(Stay Petition)

CRLP/13201/2024
IA 1/2024(Stay Petition)

CRLP/13581/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13692/2024

IA 1/2024(Stay Petition)
IA 2/2024(Permission
Petition)

IA 3/2024(Compromise
Petition)

CRLP/13806/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13807/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

CRLP/13840/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Stay Petition)

ADMISSION (HOME)

120

WP/3797/2024
IA 1/2024(Stay Petition)

INTERLOCUTORY

121

CRLP/12813/2024
IA 2/2024(Stay Petition)

MADAS BHARATH CHANDRA

GANJI LAKSHMI

M A MUJEEB

K SAI BABU

S NAGESH REDDY

SK MASTHAN ZULEFKHAR

PADALA PRAVIN KUMAR

ABHILASH ASHRITH BOBBILI

THOMAS LLOYD

P V KRISHNAIAH

MOHAMMED NAWAZ HYDER ALI

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR (R2)

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

T SRUJAN KUMAR REDDY SC FOR CBI

PUBLIC PROSECUTOR
CMR VELU

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

PUBLIC PROSECUTOR

GP FOR HOME
T RAGHUNATH REDDY (R5)

PUBLIC PROSECUTOR

KARIMNAGAR

RANGA REDDY

HYDERABAD

RANGA REDDY

HYDERABAD

MEDCHAL-
MALKAJGIRI

RANGA REDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

RANGA REDDY

SANGAREDDY



